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C.P.N0,82/97 in

0.A.N0,1627/93 | Date of Order : 12. 12. 97
BETWEEN : g J
M.Gopala Krishna .. Applicant. 1| ;
AND . j

Shri Ansari,
Chief Personnel Officer,
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SC Railway, Secunderabad, .. Respomient,

- - - ; t‘
Counsel for the Applicant ; .. Mr.S,lakshma Reddy:| |
~Counsel for the Respordent +s Mr,J.R.Gopala Rao J }
CORAM; | |

. _ :
HON'BLE SHRI B,S. JAI PARAMESHWAR ; MEMBER (JUDL,)
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X As per Hon'ble Shri R,Rangarajan, Member (AMdm,) X
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Mr,S,.Lakshma Reddy, learned counsel for' the applicant
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amd Mr,J.R.Gopala Rao, learned standing counsel for the z:espondents_-:,LI

2. vihen the CP was taken uP for ' hearing the learned counsel,,

for the applicant submitted that the oxder dated 2.1.97 has
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been substantially complied with, Hence we d0 not see anym,e&) .Pr-
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further to look into the C®. Hence' the C]Lis_cl]ﬂsad__ﬂm_ﬁngj-c.
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